Annexure -1 7 7 _ 7
Name of the Corporate Debtor : M/s Sindhanur Gangavathi Tollway Private Limited
Date of order: 08th December 2022; Commencement of CIRP: 22nd December 2022 NCLT Order made available on 22th December 2022)
List of Creditors as on : 08th January, 2024 7 7 7 A
List of secured financial creditors (other than financial creditors belonging to any class of creditors)
4 A ; p (Amtin Rs)
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o |Creditor t of of any of claim | of claim any
N S S ~ contin mutual not under
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y
1|Canara Bank 03-01-2023| 1,36,03,26,548 | 1,36,03,26,548 |Secured | 1,36,03,26,548 0|No 51.91 0 0 0 O|Nil
2|IDBI Bank Ltd | 05-01-2023 70,03,34,790 70,03,34,790 |Secured 70,03,34,790 0|No 26.73 0 0 0 O|Nil
3|IIFCL 04-01-2023 55,97,04,169 55,97,04,169 |Secured 55,97,04,169 0|No 21.36 0 0 0 O|Nil
2,62,03,65,507 | 2,62,03,65,507 2,62,03,65,507 0 100.00 0 0 0 0




